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IRcrea e in Dowry Deaths in Delhi 

1065. SHRI DIGAMBAR SINGH : 
SHRI MADHA VRAO CIN-

DIA: 
SHRI MOOL CHAND D AGA: 
SHRI AWAL KISHORE 

SHARMA: 
HRIMATI G EETA 1\:[UKHER-
JEE: 

HRI JAGPAL SINGH: 
PROF. P. J. KURIEN: 
HRI ASHFAQ HU AIN: 

Will the Mini ter of HOME AFFAIRS 
be pleased to stare: 

(a) whether there has lately been a rise 
in the dowry deaths in the capital; if so, 
the number of such cases during the last 
six months and action taken in the 
matter; 

(b) whether in some ca es, the police 
act in collusion with the inlaws of the 
helpJess girl who are the victims; and 

(c) the steps Gover.oment propose to 
ta e to prevent this tate of affairs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIR AND 

£PARTMENT OF PARLIAMEN-
AFFAIRS (SHRl P. VENKATASUB-
BAIAH): (a) The comparative figures for 
the first 6 months of the current year 
aGel ,orresponding period of the 

J t 2 year, a indicated below~ 
'how that there has been increase in tbe 
number of dowry death ca e reported to 
the Delhi Poli;:c :--

P riod 

1.1.82 to 30.6. B2 

1.1.81 to 3 .6.8 1 

1. J .80 t o 30.6. 80 

No. or dowr dc, th 

I 1 

,- ----- -
I nv stigation in all the case of 19H:! is in 
hand . 

(b) and (c) It is denied that the Police 
act in collusion with the accu ed. Any 
complaint in this regard can be brought 
to the notice of the higber police autho· 
r ities or of the Delhi Administration for 
appropriate remedial action. 

Disintegration of tate Services from All 
India ervice by J&K 

1066. SHRI K. LAKKAPPA: ' Viii the 
Minister of HOME AFFAIRS be pleased 
to tate: 

(a) whether Government of Jammu and 
Ka hmir has decided to tart the p rOl.e8S Qf 
disintegration of the State Servtc'e-s from 
All India Services; and 

(b) the r eaction of Government in 
tbe matter? 

... . 
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THE MIlER OF STATE IN THE 
MINI RY OF HOME AFFAIRS AND 
DEPARMENT OF PARLIAMENTARY 
AFFAIRS (SlDU P. E KATASUBBAI-
AH): (a) No Sir. , 

(b) Doe not arise. 

tarting of I AT-IA Operation 

1067. SJHRI K . LAKKAPPA: 
, SHRI P. RAJAGOPAL NAIDU: 

SHRI S. M. KRISHNAN: 

Will th PRIME MINISTER be pleased 
to tate: 

(a) whether it is a fact that the Solar 
Sail of IN AT-IA i still got stuck up 
and con equently the expected life span 
of the satellite will be considerably re-
duced; 

(b) if 0, whether the INSAT-IA 
satellite will become fully operational and 
it will be utilised, as expected, in re peet 
of communications relating to radio, 
television, weather forecasting etc.; and 

(c) when the INSAT-IA operations wiJl 
start? 

THE MINISTER OF TATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONMENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SINGH): 
(a) Yes, Sir. 

(b) and (c) The Satellite is O{ erational 
and is being progrc sively utilisc.~1 for 
Communications Radio iTelevision, Wea-

, I 

tber Forecasting. 

COt pl. in a~ain t Re iona1 PrO\'i~ent 

F'Und Commi sion r, Bihar 

1068. SHRI K. LAKKAPPA: Will the 
Mini ter of LABOUR e plea ed to tate: 

(a) whether it is a fact that Govern-
ment and the Employees Provident Fund 
Organisation have received many comp-
laints including from the Member of 
Parliament against the Regional Provi· 
dent Fund Commissioner, Bihar; 

(b) is it al 0 a fact that some of th 
complaints consist Of specific charge 
ag in t him disclosing the identity of th 
Establi hments and places; 

(c) if so, what are the detail and what 
ar tbe charges; and 

(d) whether Government will investi-
gate the matter of such serious nature 
and will al 0 punish tbe man responsible-
for this mi conduct and if not, the reason 
thereof? ffi 

THE DEPUTY MINISTER IN THE" 
MINI TRY OF LABOUR (SHRI DHAR-
MAVIR): (a) to (c). The Employees 
Provident Fund Authorities have informed 
that some complaints have been received. 
The allega tions relate to mi u e of staff 
car, de overage of certain establishments~ 

reduction of penal damages. allotment of 
separate code numbers to contractor~ 
e tab!i hments etc. 

(d) The complaints arc being inqlurcd. 
into. 

Setting up of Steel Mill in Kamata . 

1069. SHRI K. LAKKAPP A: Will th~ 
Minister of STEEL A 0 MINES be 
pleased to state: 

(a) the number of Steel mills opera-
ting in private sector in the tate of Kar-
nataka and the names thereof; 

(b) whether some more applications ar 
pending with Government from the pri-
vate enterprises for setting up steel mills;.. 
and 

(c) if so, fun details thereof~ 

THE MINISTER OF STATE IN TH 
MINISTRIE9 OF INDUSTRY ANOt 
STEEL AND MINES ( HRI CHARA 1-
JIT CHANANA): (a) There are nine 
)icensed mini steel plants operating in Kar-
nataka. The nam s are a follow: 

]. MJs. Andhra Steel Corpora ion. 
Bangalore. 

2. MI . Bhoruka teel Ltd., Banga 
lore. 




